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Coinage (Issue of Commemorative Coin on the occasion of 105th Birth Anniversary of Acharya Shri 
Mahapragya) Rules, 2025 

Coinage (Issue of Commemorative Coin on the Occasion of 1000 Years of Naval Expedition of 
Emperor Rajendra Chola-I) Rules, 2025 

Hand Tools (Quality Control) Order, 2025 
Bills of Lading Act, 2025 
Carriage of Goods by Sea Act, 2025 
Coastal Shipping Act, 2025 
Readjustment of Representation of Scheduled Tribes in Assembly Constituencies of the State of Goa 

Act, 2025 
Guidelines for notifying the Aqua Zones and Aqua Mapping, 2025 
Guidelines for Regulating Cage and Pen Culture of Marine or Brackish water Aquaculture Species, 

2025 
Guidelines for Regulating Seaweed Seedling Production and Farming in Marine and Brackish water, 

2025 
Environment Protection (Management of Contaminated Sites) Rules, 2025 
International Financial Services Centres Authority (Procedure for Making Regulations and Subsidiary 

Instructions) Regulations, 2025 
International Financial Services Centres Authority (TechFin and Ancillary Services) Regulations, 

2025 
Disaster Management National Crisis Management Committee (Procedure) Rules, 2025 
Ministry of Home Affairs, Central Reserve Police Force, Assistant Commandant (Matron), Group ‘A’ 

Post, Recruitment Rules, 2025 
  
Central Rules   [45] 

Guidelines for notifying the Aqua Zones and Aqua Mapping, 2025 
Guidelines for Regulating Seaweed Seedling Production and Farming in Marine and Brackish water, 

2025 
Guidelines for Regulating Cage and Pen Culture of Marine or Brackish water Aquaculture Species, 

2025 
Cotton Bales (Quality Control) Amendment Order, 2023 (2) 
Targeted Public Distribution System (Control) Amendment Order, 2025 
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Hand Tools (Quality Control) Order, 2025 
General Insurance (Employees’) Pension (Amendment) Scheme, 2025 
Employees&apos; Deposit-Linked Insurance (Amendment) Scheme 2025 
Medical Institutions (Qualifications of Faculty) Regulations, 2025 
Central Electricity Regulatory Commission (Deviation Settlement Mechanism and Related Matters) 

(Second Amendment) Regulations, 2025 
Indian Administrative Service (Fixation of cadre Strength) Fifth Amendment Regulations, 2025 
National Council for Teacher Education (Recognition Norms and Procedure) (Amendment) 

Regulations, 2025 
International Financial Services Centres Authority (TechFin and Ancillary Services) Regulations, 

2025 
Indian Forest Service (Fixation of Cadre Strength) Third Amendment Regulations, 2025 
Protection of Plant Varieties and Farmers&apos; Rights (Amendment) Regulations, 2025 
International Financial Services Centres Authority (Procedure for Making Regulations and Subsidiary 

Instructions) Regulations, 2025 
Food Safety and Standards (Food Products Standards and Food Additives) First Amendment 

Regulations, 2025 
Indian Administrative Service (Fixation of Cadre Strength) Sixth Amendment Regulations, 2025 
Petroleum and Natural Gas Regulatory Board (Levy of Fee and Other Charges) Amendment 

Regulations, 2025 
National Medical Commission (Recognition of Medical Qualification) Regulations (Amendment), 

2025 
Indian Administrative Service (Pay) Sixth Amendment Rules, 2025 
Environment (Protection) Third Amendment Rules, 2025 
National Monuments Authority (Conditions of Service of Chairman and Members of the Authority 

and Conduct of Business) Amendment Rules, 2025 
Central Reserve Police Force, Sub-Inspector (General Duty), General Duty Cadre, Group ‘B’ Post 

Recruitment Rules, 2025 
Government of National Capital Territory of Delhi (Conditions of Service of Officers and Other 

Employees) Rules, 2025 
Coinage (Issue of Commemorative Coin on the occasion of 125th Birth Anniversary of Dr. Syama 

Prasad Mookerjee) Rules, 2025 
Ministry of Home Affairs, Central Reserve Police Force, Assistant Commandant (Matron), Group ‘A’ 

Post, Recruitment Rules, 2025 
Environment (Protection) Fifth Amendment Rules, 2025 
Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Amendment) Rules, 

2025 
Disaster Management National Crisis Management Committee (Procedure) Rules, 2025 
Ministry of Science and Technology, Survey of India, Stenographer Grade I (Group ‘B’ Post) 

Recruitment Rules, 2025 
Environment (Protection) Sixth Amendment Rules, 2025 
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Coinage (Issue of Commemorative Coin on the occasion of 105th Birth Anniversary of Acharya Shri 
Mahapragya) Rules, 2025 

Coinage (Issue of Commemorative Coin on the Occasion of 1000 Years of Naval Expedition of 
Emperor Rajendra Chola-I) Rules, 2025 

Ministry of Micro Small and Medium Enterprises, the Micro, Small and Medium Enterprises 
Development Organisation, Junior Accounts Officer, Group ‘B’ Post, Recruitment Rules, 2025 

Environment Protection (Management of Contaminated Sites) Rules, 2025 
Gas Cylinders (Third Amendment) Rules, 2025 
Indian Administrative Service (Pay) Sixth Amendment Rules, 2025 
Coinage (Issue of Commemorative Coin on the occasion of 10th Anniversary of Make In India) Rules, 

2025 
Coinage (Issue of Commemorative Coin on the occasion of Birth Centenary of Prof. M.S. 

Swaminathan) Rules, 2025 
Environment (Protection) Fourth Amendment Rules, 2025 
Offshore Areas Atomic Minerals Operating Right Rules, 2025 
Ministry of Civil Aviation, Bureau of Civil Aviation Security, Deputy Director General, Group ‘A’ 

Post Recruitment Rules, 2025 
Statutes of the National Institute of Technology, Agartala (Amendment) Statute, 2025 
“Tribhuvan” Sahkari University Statutes, 2025 

  
Central Notifications   [35] 

Central Council of Indian Medicine [National Medical Commission (Recognition of Medical 
Qualification) Regulations (Amendment), 2025 F. No. N-P050(20)/8/2025-PGMEB-NMC] 

Ministry of Agriculture [Noti. No. G.S.R. 483(E)] 
Ministry of Civil Aviation [Bharatiya Vayuyan Niyam, 2025 Noti. No. G.S.R. 466(E)] 
Ministry of Civil Aviation [Ministry of Civil Aviation, Bureau of Civil Aviation Security, Deputy 

Director General, Group 'A' Post Recruitment Rules, 2025 Noti. No. G.S.R. 474(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 501(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 3385(E)] 
Ministry of Consumer Affairs [Noti. No. G.S.R. 488(E)] 
Ministry of Cooperation ["Tribhuvan" Sahkari University Statutes, 2025 Noti. No. S.O. 3087(E)] 
Ministry of Education [Statutes of the National Institute of Technology, Agartala (Amendment) 

Statute, 2025 F. No. NITA.2(613-Estt)/STATUTES/2023] 
Ministry of Environment and Forests [Environment (Protection) Fourth Amendment Rules, 2025 Noti. 

No. G.S.R. 465(E)] 
Ministry of Environment and Forests [Noti. No. G.S.R. 482(E)] 
Ministry of Environment and Forests [Noti. No. G.S.R. 487(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 3401(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 462(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 463(E)] 
Ministry of Finance [Noti. No. G.S.R. 493(E)] 
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Ministry of Finance [Noti. No. G.S.R. 494(E)] 
Ministry of Finance [Noti. No. IFSCA/GN/2025/005] 
Ministry of Finance [Noti. No. IFSCA/GN/2025/006] 
Ministry of Finance [Noti. No. S.O. 3470(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 3458(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 3462(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 3463(E)] 
Ministry of Food Processing Industries [Food Safety and Standards (Food Products Standards and 

Food Additives) First Amendment Regulations, 2025 F. No. STD/43-FA-Notifications/2024] 
Ministry of Home Affairs [Noti. No. G.S.R. 478(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 489(E)] 
Ministry of Labour [Noti. No. G.S.R. 476(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. G.S.R. 495(E)] 
Ministry of Mines [Offshore Areas Atomic Minerals Operating Right Rules, 2025 Noti. No. G.S.R. 

468(E)] 
Ministry of Mines [Noti. No. G.S.R. 486(E)] 
Ministry of Personnel Public Grievances and Pensions [IAS (Fixation of Cadre Strength) Sixth 

Amendment Regulations, 2025 Noti. No. G.S.R. 459(E)] 
Ministry of Personnel Public Grievances and Pensions [IAS (Pay) Sixth Amendment Rules, 2025 

Noti. No. G.S.R. 460(E)] 
Ministry of Personnel Public Grievances and Pensions [G.S.R. 576(E)] 
Ministry of Petroleum and Natural Gas [PNGRB (Levy of Fee and Other Charges) Amendment 

Regulations, 2025 Noti. No. PNGRB/Fin/8-OC(1)/2018 (P-3264)] 
Ministry of Science and Technology [Noti. No. G.S.R. 484(E)] 

  
State Rules   [5] 

Delhi Jal Board ‘Assistant Bacteriologist’ Recruitment Regulations, 2025 
Delhi Jal Board ‘Joint Director (Finance & Accounts)’ Recruitment Regulations, 2025 
Delhi Jal Board ‘Hindi Assistant/Translator’ Recruitment Regulations, 2025 
Directorate of Education, Library Assistant Recruitment Rules, 2025 
Store Supervisor Recruitment Rules, 2025 

  
Policy Documents   [1] 

Policy Documents 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

